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PUBLIC NOTICE 
Notice hereby given that Mr. 
Sanjay Chunilal Lakhani co owner 
and member of Rushi vihar phase-
2 A,B,C co-operative housing 
society limited, manvelpada road, 
virar (e) taluka vasai district Thane 
passed away on 28/08/2022. So 
his wife Mrs. Kamini Lakhani has 
applied for transfer of flat  C/101 in 
her name. In this transfer her son 
has given a deed of release to the 
society. So if anyone has any claim 
or objection to this property he/she 
can file a written objection to stop 
the complete transfer within 10 
days of publication of 
advertisement. Contact secretary, 
Rushi vihar phase-2 A,B,C co-
operative housing society limited, 
manvelpada road, virar (e) or her 
advocate Shri Dhaval Ved at 
9867630138 or 
ddved87@gmail.com.

  

  

STEM WATER DISTRI. & INFRA CO. PVT. LTD.  
Vardan Commercial Complex, 9th Floor, MIDC, Road No. 16, Wagale 

Industrial Estate, Thane (W)-400 604 
stemwatercompany@gmail.com 

RFP Tender Notice No. 52 (2nd call) for 2022-23 
RFP E-Tender are invited by STEM water Dist. & Infra Co. Pvt. Ltd. Thane For the following 
work. 

Sd/- 
(Sanket M. Gharat) 
Managing Director

Sr. 
No.

Name of Work Date & Time

1 Design, development, customization, implementation, hoisting. 
Operations & maintenance of STEM'S website, organization 
wide e-service book application for employees, letter & file man-
agement solution, web based estimate & draft tender papers 
(DTP) application, E-Measurement, billing & monitoring soft-
ware for a period of five years for STEM Water Distribution and 
Infrastructure Company Pvt. Ltd., Thane.

Start Dt. 06.03 2023  
at 12.00 Hrs.

End Dt.1603.2023  
at 12.00 Hrs.

Open Dt.16.03.2023  
at 15.00 Hrs.

  

  

 
 
 
 

INDIAN BANK BANDRA (W) BRANCH 
143 PAULINE SISTERS' SOCIETY, WATERFIELD ROAD, BANDRA (W), 

MUMBAI-400 050 
PHONE : 022-26439340, IFSC : IOIBOOOB602 

E-mail : bandrawest@lndlanbank.co.ln 
POSSESSION NOTICE 

(FOR IMMOVABLE PROPERTY) 
[Under Rule-8(1) of Security Interest (Enforcement) Rules, 2002] 

Whereas. 
The undersigned being the Authorised officer of the Indian Bank, under the 
Securitization and Reconstruction of Financial Assets and Enforcement of 
Security Interest Act and in exercise of powers conferred under section 13(12) 
read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued 
Demand Notice dated 22.12.2022 calling upon the borrowers M/S ALUBAID 
FABRIC/SALMAN COLLECTION (Prop. Salman Quereshi (borrower & Mortgagor) 
to repay the amount mentioned in the notice being Rs. 14299606/- (Rupees One 
Crore Forty Two Lakh Ninety Nine Thousand Six Hundred and Six Rupees only) 
within 60 days from the date of receipt of the said notice. 
The borrower having failed to repay the amount, notice is hereby given to the 
borrower and the public in general that the undersigned has taken possession of 
the property described herein below in exercise of powers conferred on him under 
section 13(4) of the said Act read with rule 8 of the said rules, on this 4th of march 
of the year 2023. 
The borrower in particular and the public in general is hereby cautioned not to deal 
with the property and any dealings with the property will be subject to the charge 
of the Indian Bank for an amount of Rs. 14299606/- and interest and other charges 
thereon from date of demand notice. 
The borrower's attention is invited to the provisions of sub-section (8) of section 
(13) of the Act, in respect of the time available, to redeem the secured assets. 

Description of Immovable Property : 
Shop No. 1, Ground Floor Building No. 11-12, Sector B, Gomti Vaishali  
Co-operative Housing Society Ltd., Vaishali Nagar Office, S. V. Road, Behind Ram 
-Shyam Talkies, Opp. Madni Baug Hall, Jogeshwari (West), Mumbai-400 102. 
Boundaries :- 
North : Vaishali Nagar Road South : Building 15-(Vaishali nagar) 
East : Internal road West : Building 10-(Vaishalai nagar) 

Sd/- 
Date : 04.03.2023   Authorised Officer 
Place : Mumbai     Indian Bank

  

  

KALYAN DOMBIVLI MUNICIPAL 
CORPORATION  

PWD DEPT. 
TENDER NOTICE NO. 84 (2022-23) 

Tenders are invited by the Administrator, Kalyan 
Dombivli Municipal Corporation in B-1 format under scheme 
"Development of Basic Amenities in Municipal 
Corporation areas" through E-tender for 1 work from the 
Registered Contractors. 

The blank tender forms and detailed information will be 
available on the Maharashtra's website 
www.mahatenders.gov.in from 06/03/2023 to 20/03/2023 upto 
3.00 p.m. The completed tender's are to be uploaded on or 
before 20/03/2023 upto 3.00 p.m. and the tenders will be 
opened on 21/03/2023 at 4.00 p.m. if possible. 

Pre-bid meeting will be held on13/03/2023 at 3.00 p.m. in 
the Office of City Engineer, KDMC, Administrative Building, 
Sha'nkarrao Chowk, Kalyan [W]. 

Right to rejects any or all tenders without assigning any 
reason there of is reserved by the Administrator, and whose 
decision will be final and legally binding on all the tenderer. 

For more details and information visit Maharashtra's 
website www.mahatenders.gov.in 

Sd/- 
City Engineer 

Kalyan Dombivli Municipal Corporation 
Kalyan

KDMC/PRO/HQ/1130 
Dt. 03.03.2023

Whereas, the authorized officer of Jana Small Finance Bank Limited (Formerly known
as Janalakshmi Financial Services Limited), under the Securitization And Reconstruction
of Financial Assets And Enforcement Of Security Interest Act, 2002 and in exercise of pow-
ers conferred under section 13 (12) read with rule 3 of the Security Interest (Enforcement)
Rules 2002 issued demand notices to the borrower(s)/ Co-borrowers(s) calling upon the
borrowers to repay the amount mentioned against the respective names together with
interest thereon at the applicable rates as mentioned in the said notices within 60 days
from the receipt of the said notices, along with future interest as applicable incidental
expenses, costs, charges etc. incurred till the date of payment and/or realisation.

POSSESSION NOTICE

Sr.
No. Loan No.

Description of Secured Asset: Item-1: All that piece and parcel of Open Plot
situated at Plot No.389, of an area of 13,585 Sq.fts. i.e. 1262.54 Sq.mtrs. out of SR.
No.729/1B situated at Munjeri Gultekadi, Taluka Haveli, Dist. Pune and within the
Jurisdiction of Pune Municipal Corporation and Bounded as on: East by: Plot No.1
to 5 Valshali Hsg. and Road, West by: Shreyas Co-Op. Hsg. Society Ltd., North
by: Plot No.389(P) SR. No.759 & Plot No.390, South by: Nala.
Item-2: All that piece and parcel of Flat No.1A + Out House + Open Space, Ground
Floor, Ramkristrna Apartment, SR. No.509, Sub Plot No.50, Plot No.390 A, Shankar
Seth Road, Gultekdi, Pune-411003 and within the Jurisdiction of Pune Municipal
Corporation and Bounded as on: East by: Sub Plot No.6 B, West by: Remaining
Portion of Flat No.1 Towards Western Side, South by: By Parking Area below Stilt,
North by: Plot No.391 A.
Item-3: All that piece and parcel of Flat No.1B, Ground Floor, Ramkrishna Apartment
SR No.509, Sub Plot No.6D, Plot No.390 A, Shankar Seth Road, Gultekdi, Pune-
411037 and within the Jurisdiction of Pune Municipal Corporation and Bounded as
on: East by: Sub Plot No.6 B, West by: Remaining Portion of Flat No.1 Towards
Western Side, South by: By Parking Area Below Stilt, North by: Plot No.391 A.
Item-4: All that piece and parcel of Flat No.05, Third Floor, Area Admeasuring 650
Sq.ft, along with Parking Space of 230 Sq.ft, in Scheme known as Manisha
Apartment, CTS No.881 & 882, Bhavani Peth, Near Bankar Talim, Pune-411002
and within the Jurisdiction of Pune Municipal Corporation.

Borrower/
Co-Borrower/

Guarantor/ Mortgagor

Date/ Time
& Type of

Possession

13(2) Notice Date/
Outstanding Due

(in Rs.) as on

45698640000321
45699660000320
45699660000534

&
45698640000334

1 1) Gokul Dairy Farm,
2) Swaroopa Shamrao

Yadav, 3) Prashant
Shamrao Yadav,

4) Arvind Rajaram
Yadav, 5) Surekha

Arvind Yadav

27/12/2022
Rs.8,82,08,593/-

(Rupees Eight Crores
Eighty Two Lacs Eight

Thousand Five Hundred
and Ninety Three Only)

as of 19/12/2022

Date:
03-03-2023

Time:
02:16 PM
02:40 PM
02:50 PM
Symbolic

Possession

Whereas, the Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned herein
above have failed to repay the amounts due, notice is hereby is given to the Borrowers
mentioned herein above in particular and to the Public in general that the authorized
officer of Jana Small Finance Bank Limited has taken Symbolic possession of the
properties/ secured assets described herein above in exercise of powers conferred on
him under section 13 (4) of the said Act read with Rule 8 of the said rules on the dates
mentioned above. The Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned
herein above in particular and the Public in general are hereby cautioned not to deal
with the aforesaid properties/ Secured Assets and any dealings with the said properties/
Secured Assets will be subject to the charge of Jana Small Finance Bank Limited.
Place: Pune/ Maharashtra Sd/- Authorised Officer,
Date: 06.03.2023 For Jana Small Finance Bank Limited

Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 &
12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park,
Challaghatta, Bangalore-560071. Branch Office: Shop No.704/705, Modi
Plaza, Opp. Laxminarayan Theatre, Mukundnagar, Swarget, Pune-411037.
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www.navshakti.co.in
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